3

Declaratlon or Assets and Llabllmes '

' A G '- TaE _ Yeal{OZ%QPLg

\

A H A R‘T E E T KUMAR son/daughtel/mfe of L'AL'[ TESHWAR PA N"DA“'T

------------------------------------------------------

i‘ 51/4/—\&2 LEGISLATIVE. A&Yt("lﬁb)/ |

‘Years belongmg to

selv:ce and p1esently wmkmg as. OI_FLCL A TTL'N-D%)N 7_ MDD .10 given

hexem below the detar[s of the assets (nnmovable movable bank ba[auce etc) or myself my spouse

g and dependants* :

Dependaut-l

Spouse name (s)

JUb L KUHAR CHANCHAL

NLL

(VI) Jewellei'y (glve b ot
it detalls of* welght.- e

- NIL NH-» o Nne e

such as values of

(vii) [Other ~ -assets, N i NJL | N[L N’L

claims / interests
Note Value of Bonds / Shares / Debentmes as per tha latest market value in Stock

respect of listed companies and as per books in the case of non listed companies shou
Dependant here means a person substantlaﬂy dependent on the income of the ~ employee.

Excllmnge in-
Id be given.*

A'mgéef- Kunmor™




e - B Details-qf-Immovable assets -

' : ' [Note: Propeitiés in joirit Gwnership iiidicating the extent of Joint ownership will also

have to be indicated]

Sl | Description Self Spouse name (s)| Dependant-1 | Dependant-2 Dependant-3

No,
() |Agricultural Land
- Location (s) N n
"+ | - Survey number(s) ;
- Extent (Total . N I N’ L N F L '
measurement) '

- Current market value

(ii) Non-Agricultural Land
- Locatlon (s) :
1o oo | @ (lmepmmmets fopp o fpdl | NEL <) ML
' : [ measurement) - ' ' ' . :

- Current market value

(iii) | Buildings (Commercial _
- | and residential) _ ' : ' - :

- Location (s) : ' '
- Survey number(s) - N W N I NI L ) :N [ L
- Extent (Total ) e _

measurement) * ' '
= Current market value

(iv) Huuses/-Apartments,
gl e b g : 5 :
" | - Location (5) - . N L S - .| .
- Survey number(s) et ; Al F i ,

- Extent (Total S e Ni L N (L N 1 L

measurement)
- Current malket value

G _(},) Other(suchas s
ey mtelest in pmperty)

tﬁ) X I gwe herem be!ow the deta[ls of my ltablhﬂes fovcl dues tu pubhc f nanma[ mstltutmns and
govemmentdues ) L3ty S N Tl S
[Note' P]easa glve sepalate detatls fm each 1tem] .. o

Name & address ui'Bankl s e Amuuut uutsmndmg a5 .
Financml Tnstitutions(s) /- e A
Depm tment(s} Ly 2 5 ‘

.Sl-‘. Deser
NO. S

@ [0 'ffqa-“s--f?f‘"?_‘i"a-"””f“f Tl NfL

(ii) I;.pans from financial institutions

(iii) Govemme.nt Dues : K _
. (a) dues to departments dealmg WJth il N l b e
guvemmentaccummodatmn At M b e

{b) dues o departments dealmg wnh B ¥ . ; _
supply of water - _ ' N ”—‘ ' %

pmasgect puner”




. supply of electricity

(c) dues to departments dealing.with.. |

(d) dues to departments dealing with
telephones

NIL

(e) dues fo departments dealing with
governments transport (including
aircraft and helicopters)

NIL

(f) Other dues, if any

NIL

(b)

Income Tax including surcharge
[Also indicate the assessment year

upto which Income Tax Return filéd.

Give zlso Permanent Account

* Number (PAN)]

CSWPK 3240 @

(i)

Wealth Tax [Also indicate the
assessment year upto which wealth
Tax return filed.] - !

NLL

.(iii) Sales Tax [dnly in case of

proprietary business] -

NIL

fiv)_' Prc;pelfy Tax

NIL.

"C 'l-P'ér'so-x‘mI'Détail_ ‘ . ; i 46 e
QPF/CPF/PRAN No. . - i , olo5BEs £330

aniebistﬁdf i

ij'até'éfjailﬂi',._'_"'_--; e ,"0 FIEIED -g' 2l (DD/MMIYYYY)
 Cadio B BIHAR LE@ISLAT[UE ASS‘EMBL
(F““ Nameeg BA S B111a1 Admnnshatlve Sewwe
B. 3. S Bxha[ Secletauat Se1v1ce etc) ST Py
2 KHAGHARIA ' ;-.__.-

X hereby declare that the a bove detalls al e h ue to the best of my knowledge and behef

Pl
Date

"Note_ :

PATNA -
13 ~02- 2025

A’m agecr# Kuma'f

Slgnatme ........................................................... ,

' Name ofEmpJoyee AMA RIEE L ¢ K (V) MA R

.DE:Slg[]afIOII OFF[C[_ A TTENJ)A N T

..‘Deparfment B[HAR UZCDHAN SABHA ’JATNA

_A Please sign éach page of the decIaratlon Asset declaration form must be A4 size
white paper with compufel typed (smg!e snde) in prescribed format.

Aﬁmgj@aL qumf’




